BEFORE THE NATIONAL GREEN TRIBUNAL

SOUTHERN ZONE, CHENNAI
APPEAL NO. 54 OF 2021 (SZ)
IN THE MATTER OF:

Thomas Lawrence

GV 79, Divisional Office Road,
Near PMG Junction,
Thiruvananthapuram

Kerala — 695033.

V.

State Environment Impact Assessment Authority, Kerala
Through its Chairman

KSRTC Bus Terminal Complex

4th Floor, Thampanoor,

Thiruvananthapuram — 695001 & Others

...APPELLANT

...RESPONDENTS

REPLY FILED ON BEHALF OF THE 13" RESPONDENT

E-filing No. :
Filed On : 27.10.2021
Place : Chennai
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VIDYALAKSHMI VIPIN

Standing Counsel for SEIAA, Kerala and KSBB

No.GF-A, 19, Casa Major Road, Egmore, Chennai -600 008.

Mobile :- +91-91767 90131

E-mail: vidyalakshmij@wialegal.com




BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

APPEAL NO. 54 OF 2021 (SZ)
IN THE MATTER OF:

Thomas Lawrence

GV 79, Divisional Office Road,
Near PMG Junction,
Thiruvananthapuram

Kerala — 695033.

...APPELLANT
V.

State Environment Impact Assessment Authority, Kerala
Through its Chairman
KSRTC Bus Terminal Complex
4th Floor, Thampanoor,
Thiruvananthapuram — 695001 & Others

...RESPONDENTS

REPLY FILED ON BEHALF OF THE 15" RESPONDENT

Sl Date Description Page No
No.
L. 25.10.2021 REPLY FILED ON BEHALF OF THE 157 1-8
RESPONDENT

Dated at Chennai on this 25" day of October, 2021
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